
It IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : KYDERABAD BENCH 

AT HYDERABAD 

DMTE OF ORDER : 13-10-97. ---------------------------- 

Between :- 

Dr.B.M.Chowdary 

Applicant 
And 

1, Director General, t'SIR & 
Secretary, 
Dept. of Scientific & Industrial 
Rasearáh, Council of scientific & 
industrial Research, .Anusandhan Bhavan, 
Rati Mary, New Delhi—liD 001. 

The .Irector, Indian I atituteof Chemical 
Technology (lId), uppfii. Roadj 
Hyder abed—? 

Dr.A.V.Rarna Rao, Director, IICT, tippal Road, 
Hyderabad—?. 

Dr.MK.Gurj8r 

Respondents 

Counsel foE the Applicant 	: 	Shri B.Veerabhibra Rao 

Counsel for the Respondents : 	Shri C.B.Oeaai, SC for CSIR 

-S 

CO RAM: 
- 	U 

THE HONBLE SHRIR.RANCARA3AN 	: 	MEMBER (A) 

THE—HON'BLE SHRI B.S.JAI PARAPIESHUAR 	: 	MEMBER (a) 

(Order per .Hon'ble Shri R.Rangarajan, Menber  



- 	 —2— 

(Order per Hon'ble Shri R.Rangarajan,Membr (i) ). 

Heard Sri Venkata Naragimha Sarma for Sri B.Veerabhadra Rao, 

counsel for the applicant and Sri C.B.Oeaai, standing counsel for 

the raspondentI. 

2. 	When the bA was taken up for considering office note, Sri 

Venkata Narasimha Sarina submits that he is withdrawing this O.A. 

Inview of the Sove, the OA is dismissed as withdrawn. No order 

as to colts. 

PARAMESHUAR) 
(a) 

(R.R ANGARAJAN) 
Member (A) 

ITNt  
Dictated in Open Court. 
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TYPED ElY 	 ZHCK&fl flY 
CC1'iP2 RED '3'? 	 APPROVED By 

IN THE.CNTRL AOD1IJISTRA lIVE TRIBUNAL 
HYDER[Ro 

THE HDNt OLE SHRI 9.RMNGRA3AN 	M(A) 

AND 

THE HI]N'8LE SHRI e.s.aAI PARPJESHWAR 

HIl (j) 
I 

Dated: 	___________ 

ORDER/JUDGIIE NT 

M.A/fl.A/c.A .f'JiJ. 

in 

D.M.N0 

Adntçttad und Interim Directions 
ISsu\rJ. 

Allow d 

Oispos\d OF with Directions 

Dismissed 

Dismi\sed as withdrawn 

Dismith\ed ear Defauft 

Ordered,¼.jected  
No order a\to costs, 

YLKR II Court 

jffzwr 

Centt1 Aduiiaisfi 1}ftbUflt 

2! OCT 1997 
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